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Need to include Konkani Language in the 

Eighth Schedule of the Constitution 

SHRI JOHN F. FERNANDES (GOA): 
Thank you, Madam Through my special 
mention I want to draw the attention of the 
Government and seek the support of this 
august House for   inclusion  of my State  
language. 

Konkani in the Eighth Schedule of the 
Constitution. Konkani is one of the oldest 
Indian languages. It is the first Indian 
language 1o possess printed books in India 
from 1556 onwards. This language to some 
extent was not encouraged and not allowed to 
be developed by our colonial rulers to avoid 
the spirit of nationalism. This language was 
recognised by the Sahitya Akademi in 1975 as 
one of the lteriary languages of India. Konkani 
is spoken and taught in schools and colleges 
in Goa, Karnataka, Kerala end other regions 
of K ).ik?:n. In 1(106 this language was 
d::.'aved as the official language. It is a State 
language of the State of Goa. There are only 
two State languages in our country which are 
not included in the Eighth Schedule, one 's 
Manipuri and the second one is Konkani. 

Madam, way back in 1990 we were very 
happy when the than Prime Minister, Mr. V. P. 
Singh announced that Konktni, Manipuri and 
Neptli will be included in the Eighth Schedule 
-of the Constitution. That was the 'only wise 
thing that he announced. But as of now we see 
there is no response  from  the  Government. 

Madam, by not including Konkani in the 
Eighth Schedule of the Constitution, we stand 
to lose a lot of benefits. By excluding 
Konkani, we don't get any facility from the 
programmes of National Book Trust and its 
subsidiary agencies. We don't get any facility 
from the programmes of NCERT. We don't 
get any facility from the DAVP and other 
publicity campaigns. We don't get any facility 
from the programmes of Film Division and ts 
agences, programmes of Directorate of 
Publicity, schemes of Departments of 
Educaton and Culture, etc. of Human 
Resource Development, from the programmes 
of neo-literates of the Government of India, 
programmes of national symposium of Poets 
on Akashvani and Doordarshan and other 
national meets of such type. 
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Madam, in one of the international 
conferences on languages, it was observed 
that Konkani is one of the non Constitutional 
languages of India. I feel this is a wrong 
message going to the international literate 
community. I would, therefore, request the 
Government to see that Konkani along with 
other State languages, Manipuri and Nepali 
are included in the Eighth Schedule Of the 
Constitution. Thank you. 

SHRI W. KULABIDHU SINGH 
(Manipur): Madam, Manipuri, Nepali and 
Konkani are the three official languages of 
three States of India which are not included in 
the Eighth Schedule of the Constitution. So I 
fully associate myself with my hon-friend. 

THE DEPUTY CHAIRMAN: Mr. 
Fernandes, you should have spoken in  
Konkani. 

SHRI V. NARAYANASAMY (Pon-
dicherry) : Manipuri language also should be 
added in the Eighth Schedule  of  the  
Constitution. 

SHRI JOHN F. FERNANDES (GOA): 
Please permit me. I will repeat it  in  
Konkani. 

THE DEPUTY CHAIRMAN; I hope it 
will be included in the Eighth Schedule. Then 
only you can speak. That was my reaction. 

Export of Granite and   marble stone from 

district Jalore in Rajasthan 

 

 


